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Report

Submitted in Reference to
Hon’ble National Green Tribunal , Principal Bench,
order dated 06.09.2022 in the Matter of
Original Application No. 356/2022
Babu Lal & Ors.
Versus
State of Rajasthan

In compliance of the Hon’ble National Green Tribunal (NGT) Principal Bench,

New Delhi, order dated 06/09/2022, in the matter of Original Application No.

356/2022, Babu Lal Sahu & Ors. versus State of Rajasthan. Statutory/contractual

provisions governing mining leases were verified by Mining Engineer, Ajmer on

dated 19.09.2023 .

As per the report provided by Mining Engineer, Department of Mines & Geology,

Ajmer vide letter dated 20/09/2023, observations during visit are as under :-

1. Mining lease of Smt. Khushbu Sen, Mining Lease No. 44/2009, Area- 4.1242
Hectares., Mineral- Quartz & Feldspar located at village Nizampura, Tehsil
Nasirabad, District Ajmer is having two mining pits.

2. Presently , no mining activity is being carried out .

3. As per the available records, mining lease of ML No. 44/2009 is valid upto
19/09/2061. Since, Mineral reserves are available in the mining lease area as
per the approved mining plan, thus, reclamation has not been done in the
mining lease.

4. As per records, validity of mining lease is 50 years from the date. of mining lease

registration. Accordingly, Mining lease Validity is upto 19/06/2061 ( from
20/06/2011) for M/s Smt. Khushbu Sain, Mining Lease  No. 44/2009, located

at village Nizampura, Tehsil Nasirabad, District Ajmer.
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5. Mining Engineer, Ajmer has issued a warning letter dated 12.07.2022 to the
lease holder for not dumping of overburden on designated site.

6. Final Mine Closure Plan & its compliance has not been furnished as the mining
lease still possess mineral reserves & is valid upto 2061. (Annexure-I)

7. State Board's official visited the mining lease area on dated 04/10/2023 & has

reported following observations:- (Annexure-II)

a. Mine was non operative during inspection.
b. No plantation was observed within lease area. Only local shrubs were

observed in mining lease areca. Approx. 20 nos. of small saplings were
observed in khatedari land near lease area.

c. Small heaps of overburden were observed within lease area.
d. Two nos. of mining pit size about 70'x40' & 100'x40" were observed in lease

area & both mining pit was found accumulated with water.

Conclusions:-
1. M/s Smt. Khushbu Sen, Mining Lease No. 44/2009, Area- 4.1242 Hectares.,

Mineral- Quartz & Feldspar located at village Nizampura, Tehsil Nasirabad,
District Ajmer is a valid mining lease area with mineral reserves.

». Reclamation is not possible, because of the mineral reserves and mine may be

operative for excavation of the same in future.

3. Final Mine Closure Plan & its compliances have not been submitted as the

mining lease validity is upto 19.09.2061.

‘ - ﬁg/
Dr. Bharti Dixit

Deepak Tanwar
Regional Officer District Collector & District Magistrate
Ajmer

RSPCB, Kishangarh
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ANNEXURE-L...

REGIONAL OFFICE \" I_iFE
N\ | L

Lf
RAJASTHAN STATE POLLUTION CONTROL BOARD e%%f%#ﬂé’&
SPL-2, 5 Phase, RIICO Ind. Area, Kishangarh, Dist-Ajmer

Factual Report
M/s Khshbu Sain D/o Champa La Sain
M.L. No. 44/09, Area 4.1242 Hectare, Near Village Nizampura, Tehsil Nasirabad, Dist. Ajmer
Lease valid upto 19.09.2041
EC issued by DEIAA/Ajm/M-Sectt/2016-17/91 dated 27.07.2016
The aforesaid mine was inspected by the undersigned official on dated 04.10.2023 in the presence of
Sh. Raju Gurjar regarding factual report in compliance of order 06.09.2023 passed in Original

Application No. 356/2022 Babu Lal & Ors. Applicants Versus State of Rajasthan Respodent
During visit following facts were observed :-

1. Mine was non-operational during inspection.
2. No plantation was observed within lease area. Only local shrubs were observed in mining lease
area. 20 Nos. of small saplings were observed in khatedari land near lease area.

No information was given by representative regarding plantation by lessee in nearby villages.
3. Small heaps of overburden were observed within lease area.

4. Two nos. of mining pit (size about 70°x40°, 100°x40°) were observed in lease area. Rain water was
filled in both mining pit.

Narendra Kamar
JEE, RSPCB Kishanagrh

Cls

Qeobat Yamas

Deepak Tanwar
EE & Regiortal Officer, Kishangarh
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Lalitude: 26,193075
ongiude: 74 694912 %
avation:
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